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1969, and do communicate to this House 
the names of the members so Dominated 
by Rajya Sabha." 

MR. SPEAKER: The question is : 
"That this House do recommend to 

Rajya Sabha that Rajya Sabha do agree 
to nominate seven members from Rajva 
Sabha to associate with the Committee 
on Public Accounts of the House for 
the term beginning on the 1st May, 1968, 
and ending on the 30th April, 1969, and 
do communicate to this House the 
names of the members so nominated by 
Rajya Sabha." 

The motion was adopted. 
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MR. SPEAKER: The question is .: 
"That the members of this House do 

proceed to elect in the manner required 
by sub-rule (I) of Rule 312B of the 
Rules of Procedure and. Conduct of 
Business in Lok Sabha, ten members 
from among themselves to serve as 
meml>ers of the Committee on Public 
Undertakings for the term beginning 
on the 1st May, 1968 and ending Oil the 
30th April, 1969." 

1 he molion was adopted. 
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MR. SPEAKER: The question is : 
"That this House do recommend to 

Rajya Sabha that Rajya Sabha do agree 
to nominate five members from Rajya 
Sabha to associate with the Committee 
on Public Undertakings of the House 
for the term beginning on the 1st May, 
1968 and ending on the 30th April, 1969 
and do communicate to this Hous e the 
names of the members so nominated by 
Rajya Sabha." 

The mol ion was adopted. 

12.48 hrs 

DEMANDS FOR GRANTS, 1968-69-conrd. 

Ministry of Food, Agriculture, Commonlty 
Development and Co-operation-contd. 

MR. SPEAKER: The House will now 
take up further discussion and voting on 
the Demands for Grants under the control 
of the Ministry of Food, Agriculture, Com-
munity Development and Co-operation. 
We haye still got five h~urs which is the 
balance of the time for the Food debate. 
And today we have the Non-official busi-
ness from ·4-00 P.M. or so. Therefore it 
will overflow to Monday. The hon. Minis-
ter will repl y on Monday, I think, bl about 
3 o'clock or 4 o'clock. Let us fix up the 
time on Monday. 

Shri B. N. Bhargava. 

1249 hr •. 

[Mr. Deputy, Speaker [n the Chair]. 
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Member may resume his speech after lunch. 
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The Lok :laMa reassembled at five minutes 
past Fourteen of rite Clock. 
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SHRI M. N. NAGHNOOR (BELGAUM): 
Mr. Deputy-Speaker, Sir, I rise to support 
the Demands under the ·Ministry of Food, 
Agriculture, Community Development and 
CQoperation. While doin& so, I would 
like to point out the status given and the 
tRllltmcnt accorded ttl agriculture in our 
Indian eCOllomy. Agriculture is wie of 
the basic industries of our country and 
." per cent or our P<lpulation depends on 
88£iculture. Yet. the trea1ment given \() 
qriculture is not adequate and is far less 
tRan what it merits. 

Here I wOllkilike to quote some figures 
of the allobMats made and the loam 
advanced to agriculture for its development 
in the Third Plan and the fruits we reaped 
frOlll IIBricalture. The population of our 
country which is depeading upon agricul-
tare is of the order of 75 per cent whereas 
ODly 4 to 5 per cent are depending on 
industry. The allotment of money during 
the Third Plan for agriculture was of the 
onler or 1tB. 499.97 croce. whereas for 
industry it was Rs. 962.3 crtlres, whick is 
twice as much as for agriculture. Loans 
aclftaced to acriculturc amounted to Rs. 
380 croces whereas for industry it was 
Rs. 753 crores. If we compare this with 
the amount of wealth produced both by 
agriculture and industry we will see that 
even after 20 years of independence Govern-
maot has DOt done enough justice to 
agricultuce. While tbe wealth produced 
by agriculture is Rs. 6,800 crores the wealth 
produoed by industry comes \() only RI. 
2,800 czorcs. So, I would urge upOR the 
G"",emment to sec that more and more 
fuedl are remarlted for the dCYelo~ 
of agriaili.ure aDd the betlCCJDeRt of tile 
farmer. 

On the other baad, it is om misCortUDe 
to see the development of official hierarchy 
in our countTy. Most of our leSoures are 
spout on buildiq empires of oIlicial 
machinery. For an onlooker the entire 
machiJoeIy of tile Govemmeftl of India 
ea.tI fer die tcatrUy, pomp ud luxury 
!If tb~ =ploy~. Tq tqc a"icIIltllfal ~~<:,r 

alone the TA, DA aad salaries r6 the 
Caural G~ oIIicea COIDe to JU. 
5.34 crores for the year 1967-68. In addi-
hoI! to this, if we take into amsiaatiDa 
tee spead.i.ture _ TA, DA ud salarics 
at the State level, it will be an alarmin g 
fisvre. 

Therefore, it is tnc dut,' of the Gtnoem-
-' of India now t .. COIIOentcate mMe _ 
policies and programmes inside the country 
and to al'lend to international obligations 
ad DOten. beyo.t that. M_ of'ftc 
talented personnel who could show their 
ability, 5I<il1 and capacity for Ifeater pro-
dtiction, "hotHd !lef_ctiODing BOar tM 
farmer. But instead they are now wn-
centrated io Delhi where we do not gTO'W 

e'fet:\ a blade of a...... Therdore, it .. 
hi8h time that the Government of India 
thought of a revolutionary cbange, both II! 
tM: stdlieg pUfern, aftd policies aoad 
programmes to intensify agricultural 
production. 

The battle for self-suffi~ency in food 
~ot be foucht ito State Clqlitals like 
Bombay, Calcutta or Madras. It is a 
grm battle which can be fought only by 
the me beilmd the pk>qb. the man 00 
the tie/d. Therefore, tbe basic need is to 
improve our agriculture by (1) enriching 
the soil and (Ii) stTCllllhcaing the "nda u 
the man behind the plough. 

lUlcently, the Ad1lliAistram.e Rd_ 
Commission has appointed a Study Team 
to SO into the iDlpOrtant aspects of 
agriculture and its doew!I~L TIley 
have made very important and far-
reachilll rcc.,..,cadatio... I hope, the 
Govu nlllmt will ~ ieto <*MicIcnti<ltt 
and try to implement them as early as 
possible. 

Sinoe I could nat ba...: an opportunity 
to ..... Oil the DeJ.nda or lnipDoa .... 
Power I just want to touch upon the 
illllPortallCC of irription for thc aariculture 
sector_ We, liviBc ill Mahuasbtn and 
Mysore. have been bemag of this Govern-
IDCIIt for the last one year to see that 
jllllU.oe is doae lor dew>Iopiol oar irripu-
potential. Maharashtra and Mysore hardly 
ea;oy tbe privU. of 6 to 7 per cent of 
irriptioa wIrik Andia:a, ..... s u4 aGer 
~,,~ ill tbe 8o~tb IIIld W ill f!1~ ~ 
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have the privilege or havisg itT.tion 
potential of 30 to 40 per "cient. ne alt-
India standatd of 26 per cent i. far for us 
ro reach because is per cent is too ftIeagre. 
3! to 4 croces of people living In the 
Krishna basin, both in MaharadJtft and in 
Mysore, have to look to tire sides for the 
development of our irrigation. No amount 
of help or subsidy am help us. The 
farmer must be made available the water 
because unless water is made available in 
an area where rainfall is hardly 10 to 15 
inches he cannot but depend on some 
dams or large irrigation projects. Both 
Governments have been lighting for this tooth 
and nail but it is our misfortune that very 
little response is coming forth. If the 
Agriculture Ministry wants that there 
should be self-sufficency in food in our 
country, I would urge that they should 
also play their part to see that each State 
is able to harness its water resources avai-
lable at its command and make use of the 
natural resources at its command. Unless 
this is done no amount of OUr tff'orts can 
succeed in solving our food problem. It 
is an irony of fate that States are not being 
given free hand to exploit their natural 
resources. 

We have in our country measures to 
control the financial assistance to States. 
We have to depend on the Centre for 
financial assistance. We prepare our own 
humb~ projects for harnessing water but 
when we send our projects, whether it is 
minor or major irrigation project. our 
projects are delayed to such an extent that 
there is a sense of frustration. We thought 
that there was only financial control and 
food control but now water control is also 
coming and i. impeding the progress of 
our country. 

There are some mis,ivin&~ when we say 
all these thillgs, that we are not happy 
about Andhra Pradesh using its water. We 
are very, very happy; we are proud that 
Andhra Pradesh is able to produce II lot 
of paddy and food and is able to harness 
enough water. But we cannot be denied 
growing even one crop a year. Andhra 
Pradesh today has the privilege of growing 
three crops in art area of 30 to 40 iakh 
acres whereas our farmer in Mysore II1Id 
IIkhatashtra Kri~hna baSin, wh~R! the 
great river Kr.ishna flows, are not able to 
utilise the water. This is somcthinll [ike 
tiler. i, 6~r at o. JII4 '" IW' tjblo 

withont aPPetitie alld at the other el\d there 
is appetite but 110 dinner. 

SHR.I -mNNETI VISWANAlHAM 
(VisakhapalDam): May I just correct 
him ? A wrong impression may go round ... 

SHRI M. N. NAGHNOOR: We are 
wry happy that Andbra Pradesh could 
grow more and more. 

MR. DEPUTY-SPEAKER: You may 
correct tbe facts; you need not correct the 
impression because it is a personal 
impression. 

SHRI TENNETI VISWANATHAM; 
heard him say that Andhra Pradesh 

grows three crops in 30 lakh acres. 

SHRI M. N. NAGHNOOR: Yes, and 
I &till stand by that. 

SHRI TENNETI VISWANATHAM: 
The tOtal area under irrigation in Andhra 
Ptadesb is 63 lakh acres out or which 31 
[akh acres is under tanks. Godavari and 
Krishna both have got about less than 20 
lakh acres and out of those 9 lakh acres 
ate under Godavari; of the 9 lakh acres 
only 3 lakh acres ate under second crop 
and we never know what a third crop is. 

Out of 12 lakh acres in Krishna basin, 
we have got only 1 lakh acres under regis-
tered scoild crop and we do not know 
what third crop is. These are the figures. 

SHRI M. N. NAGHNOOR: In this 
t arbor, I could not hear my hon. friend 
well. I will finish in two minutes because 
some time w.as taken away by the member. 

The present irrigation potential deve-
loped under Nagarjunsapr alone is of the 
order of 40 lakh acres in Andhra Pradesh. 

SHRI TENNETI VISWANATHAM: 
The total is 20 [altb aerea only. 

SHRI M. N. NAGHNOOR: I stand 
by my filures; these can be challanged at 
any time. 

SHR.I TENNETI VISWANATHAM: 
I am Bot raising any controversy. I want 
the House to have a COlTeCt appraisal of 
what is happening. Nagarjunsagar is 
saBlitiOillid rot 2i lath Ileros. f6at is all. 
It is iIOt.w lath tim;. Out or 21 lakIi 
~s, Ilotbinl hili ret cotI*, 
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MR. DEPUTY-SPEAKER: That is all. 
Otherwise, it will be difficult. 

SHRI TENNETI VISWANATHAM: 
I am very sorry for my interruption. 

MR. DEPUTY-SPEAKER: The im-
pression that he has gathered or the 
information he has collected is his own 
information. If it is incorrect, there are 
the Treasury Benches to correct it. 

SHRI TENNETI VISWANATHAM: 
J have given the correct figures. 

SHRI M. N. NAGHNOOR: Sir, I am 
very happy as an Indian that Andhra 
Pradesh has made such a headway in irri-
gation and this goes to the credit of our 
country. But it is the duty of Andhra 
Pradesh to see that their neighbours are 
also fed. It is not their duty to expect 
Maharashtra and Mysore to go them to 
beg for waters. Krishna basin is the 
privilege of all the three States and they 
must be given equitable share of water for 
utilisation. So, I would urge upon the 
Food and Agriculture Ministry to use its 
good offices to see that irrigation potential 
that is locally available both in Maharash-
tra and Mysore is utilised. 

SHRI S. M. KRISHNA (Mandya): 
.Mr. DeputY-Speaker, Sir, the Department 
of Food and Agrieulture is analogous to 
that of an unwanted baby and nobody is 
willing to father that. This has been the 
tragic state of affair of our country in the 
last two decades. 

MR. DEPUTY-SPEAKER: These 
babies are nursed by Centre as well as the 
States, though unwanted. 

SHRI S. M. KRISHNA: It has too 
many fathers. Too many cooks spoil the 
broth. That also could be said. 

One thing which stands out very 
strikingly is the fact that, after two decades, 
we still are labouring to evolve an effective 
national policy with a long-range objective 
in view. The policy which we evolve today 
must serve not only the conditions that 
are obtaining today in our country but 
also the situation that might develop after 
a decade or two. The Food and Agricul-
ture'Ministry has always been, as I sub-
mitted earlier, an unwanted baby. Why I 
say this is because when allocation of 
portfolios takes place when a new Ministry 
comes into office, we find the leaders quar-
relling amongst themselves to get at the 
Home portfolio, to get at the Finance 
portfolio, to get at the Defence portfolio, 
but nobody quarrels to take up a challeng-
ing assignment like that of the Ministry of 
Food and Agriculture in this country. It 
is true not only of this country; it is also 
true of the other countries as well ...... 
(Tnlerrupl;ons) developing as well as develop-
ed countries. I know, even ;n the Govern-
ment of the U.S.A, the Department of 
Agriculture is an unwanted Department; 
many a time that Department has to be 
forced on somebody ...... (lnlerrupliom). 

SHRI SHEO NARAIN (Basti) : The 
Minister has said that he would reply on 
Monday. We have been hanging on here 
si nce yesterday. 

Lastly, I say that there has been huge 
rise in the expenditure on the official 
machinery-I stand subject to correction I 
am only quoting the figures 1967-68. For 
the Community Development programme, 
in the Ministry of Community Develop-
ment, an amount of Rs. 67.2 crores was 
asked for the final approved outlay was of 
the order of Rs. 28 crores. Here Is a 
peculiar case when we have not cared to 
reduce the staff when the allotment was 
slashed down. It comes to this that we 
had to spend about Rs. 22 crores over the 
services for the plan outlay of Rs. 5.8 ' 
crOTes on community development. So, it 
is high time that Government <ealise that 
we should slash down our expenditure when-
ever ou r programmes are reduced. 1 
would appeal to t\;le Government to see 
that such huge expenditure on official 
machinery is curtailed. 

SHRI S. M. KRISHNA: Shall I 
yield the floor to Mr. Sheo Narain? If he 
is so anxious, I will yield the floor to 

,I . support th" _ him. With these words, 
Demands for Grants of 
Food II!1d AgriCV;ltu!e. 

thf Ministl')' of_ 
No,. no, 
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SHRi SHEO NARAIN: I am not 
opposing him. 

SHRI S. M. KRISHNA: I was recall-
ing that, even in developed countries, the 
Agriculture Department, has been a very 
neglected Department, but there, it is for 
altogether different reasons. The reasons 
there are the problems of plenty and the 
problems of bounty, but here it is a pro-
blem of scarcity, it is a problem of 
famine. 

Here I am reminded of a statement 
which Mr. Gunnar Myrdal made recently 
in a book which has been 'published :-

It is an interesting study on the drama 
of proverty that is found in the South-East 
Asian region with particular reCerence to 
India. 

"In India I doubt communism has a 
chance, but starvation and disaster 
do have a chance." 

What is the aftermath oC starvation arid 
disaster when they are round the corner? 
The natural corollary that would follow is 
that communism would creep in. That is' 
the reason why I want the Government to 
go about with a certain sense oC seriousness 
and with a certain sense oC urgency, which 
has been so very sadly lacking in the last 
Cew years in our conduct oC economic and 
agricultural affairs. 

We have repeatedly called upon the 
Government to implement the land reCorms. 
Tbat was the slogan which the Government 
took up as a policy when tbey drafted the 
Second Five-Year Plan. They wanted to 
create an egalitarian society. They wanted 
to create an atmosphere or a situation in 
tbis country where the tiller would 
be tbe master of the land.. After 20 
years, are we anywhere near that goal? 
Is that objective anywhere near our 
sight? I have to say very sadly that 
the enthusiasm that we have sbown is 
ra ther lukewarm, ratber negative. And 
this does not fit in well with our 
pronounced ideas of achieving a socialist 
State. Many a time when we go round 
the country, when we go to thcse employ-
ment excbanges, we find thousands and 
thousands of our able-bodied young men 
and 'women queuing up before the employ-
ment agencies.' They would like ·to get a . 

and Co-op.) 
job, some kind or the other. I know, Sir, 
a person who has graduated from a college 
and be would like to be an atteuder in' 
an office because he has to find a living, he 
bas to carve out a future to exist in this 
country. Now, Sir, does this not provide 
an .opportunity for the Government to 
canalise the able-bodied men in this 
country to some creative effort in our 
country? And that is the reason why the 
Socialist Parties in this country bave made 
a suggestion and the suggestion bas been 
repeatedly made, to create a Land Anny. 
Well, if you are allergic to call it a Land 
Army, call it by whatever name you want, 
but create you must, an institution, an 
instrument through which we can achieve 
tbe twin purpose. The first purpose would 
be to find employment or to canalise the 
creative instincts amongst the youth of the 
country, the unemployed, the educated un-
employed as well as the uneducated un-
employed, so that they could find sucb a 
pleasure in being at the service of tbis 
great country of ours. The second objec-
tive we would be achieving by the creation 
of an instrument like tbe one I have spelt 
out is that we would be certainly taking 
the country further along towards achiev-
ing self-sufficiency in food production. 

Sir, we have heard tbis before and even 
before Mr. Jagjiwan Ram became the Food 
Minister, of the Government, we were told 
that self-sufficiency is going to be achieved 
in the year 1968 or 1967. 

AN HON. MEMBER: Not by 1968. 
By 1971. 

SHRI S. M. KRISHNA: Now you 
have been saying that. In view of the 
drought conditions prevailing last year, 
now our self-sufficiency date also moves a 
little away. Now we are told and we are 
asked to believe that by the year 1971 we 
are going to be self-sufficient in food pro-
duction and the explanation that is given 
or tbe excuse,that is given by the Govern-
ment and the Ministry is that the Indian 
farmer is at the mercy of tbe vagaries of 
monsoon. Yes, Sir, I have read about it 
when I was a little scbool boy, that we are 
atthe mercy of the monsood, and tbere 
are so many other countries whicb are 
equally at the mercy of tbe monsoon, but 
they have found, a breakcthrough in agricul-
ture. ,Sir,·b_, I would like to recall the 
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[Shri S. ~. Krishna] 
strides that Pakistan has made in the last 
20 years in the field of Agriculture, in the 
field of food .production and I learn from 
some authorities that by the year 1970 
Pakistan is going to be self-sufficient in 
food production. Some of the optimist 
economists in Pakistan believe and it is 
further reinformed by outside observers 
which confirm that Pakistan is after all 
going through for a major break-through 
in agriculture. With the completion of 
the Tarbala dam on the Indus river, 
Pakist~n is' going to revolutionise their 
agricultural sector. 

Now, what is wrong with our Govern-
ment and what is wrong with our Depart-
ment of Food and Agriculture? 'Sir, I 
come from a district where we have the 
intensive cultivation for paddy and I am 
given to understand that in a few districts 
in the wh~le country Government have 
taken up a few areas for intensive cultiva-
tiqn of pad(jy, jowar and every other kind 
of food crop. Sir, I know how the rYot, 
how the farmer in my district feels about 
this Package Programme which is being 
implemented since 1962. Give the farmer 
necessary fertilisers, provide him with the 
seeds, provide him with the technical 
know-how, provide him with the equipment 
and the farmer is not shy, he is not hesi-
tant to grow more because, by growing 
.more, not only he would be helping. the 
country, but he would be helping himself 
and no farmer that I know of, would be 
unwilling to help himself. But, what is 
happening there? It is a set-up wherein 
you find only the establisj!ment and 
nothing else and that is true of the Com-
munity Development and the Na!ional 
Extension Service Scheme. If I may saY 
so, Sir, these Schemes have. become not 
farmer oriented but they have bec,qme j~ 
oriented schemes, Sir, the CoJl1lllllllit .. 
Development and the National Extenaion 
Service Scheme anli, the Packllge pJaiJ in 
Mandya and Tanjor~ they have all become· 
jeep-oriented schemes. No o~r belolr,s. 
ing to the Department of, Agricultu{c 
would be willing to get away fro~t/lej~ 
and go to the field.. and get to kD,ow,the 
real problems that. the. fll{JDCr f~. So. 
Sir, it was the late Lal BalllIQI,I,l' Sbastri w1\o 
made an announcement in the prevwus, 1:.ok.' 
Sabba that the GovcmlXlCl1t \Viii. soci9usJ¥. 

considering the possibility of withdrawing. 
all the jeeps from these Community Deve-
lopment Blocks and NatioDal Extension 
Service Sellemes. The sooner it is dOIllJ, 
the better it would be for tho country 
and the bettor it would be fw ellOI)' ODO 

of us. 

SHIH RANDHut SINGH (RoIHak): 
How to work in the rural ueas wjthout 
Jeeps? 

SHRI S, M. KRIS~A : Let them go 
on cycles. I,ei them go in cars. I do go on 
cycle ... My rural area' is as much the type 
of t.J)e ruraJ. area which is there in your 
parts. 

SHRI RANDHIR SINGH: Do'nt talk 
of urban areas. 

SHRI S. M. KRISHNA: You should 
be elevatcd to the Ministry of Agriculture 
and Forcsts. 

SHRI RANDHlR SINGH : I no'nt 
know what the hon. Ml!mQer is, talking 
about. 

SHRI S. M. KRISHNA: I am entitled 
to.haYcmyopinion. A!ld my hon. friend· 
is entitled, to have his own opinion. I do 
not know if he has had a chance to speck 
on this particular Ministry's demands. 

SHRI RANDHIR SINGI;l: You are 
talking in the air. Jeep is 1\ necessity in 
the rural areas. 

MJt· D~PUTY-SPI;AIQ\R: HlIs he 
no ril!ht to critici:r.e. a PlU:tic.ul~r aspect of 
a<llBinis.tration ? He has a,right to criti<:izc. 

SHIU, SHJ30 N~YA)II: Shaski ji 
had ·Jivon an assurance. in this HQuse Oll, 
that. 

'" ~"'t ~. (~) : ~. 
if ~'R ;ftl{f\", <¢T, ~ ~.~ 

t'~~'1 

SI!Bl s. Pot IQUSHf'l~.: I amentitl~. 
to hlffl' IllY. own,op~on, at,my I\o~, frle~\l. 
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oa !he otll.ec.tIIt is entitlild to Il_ his 'fIris is a point w.hich I would Iik>e the 
0 ... 0 opinion. bon. Minister of Food and Agriroltupe too 

ponder GIVer. In Mysore State it.oIf ...... 
Sir, I _ come to the Co-opet'llrive 

aoctOf'. 

M~. DEPUTY-SJ'EAKRR 
shOllld be the last point. 

Tbat THE MINISTER OF FOaD AN&. 

SI;IRJ S. M. KRISl;INA : Tbat will be 
tbe. last point that J would deel. with. 
About these. cooperative societies.. I do IUIt 
know the way that they are fUJlctioning in 
all the States of our federal set·up. But 
with. a little experience that I have about 
the working of t/le Cooperatiye Societies in 
Mysore State, I would Iil\e to make a few 
observations with reference to tbe function· 
ing of these cooper/ltives. They were 
ushered in with the objective which is quite 
laudable. The object was to replace the 
mi~dle!l!an. Till then the mercbants' 
were the middleman and they were tbe 
liaison between the Government and the 
consumer. To replace those middlemen 
the 'cooperatives were introduced. And 
those institutions were ushered in with 
great expectations. Sir, afler seeing some 
of these cooperatives which have worked in 
my State to which my bon. friend Sbri 
Shivappa has drawn tbe attention of this 
HOuse very rightly. I might furtber add 
that these cooperative societies in My~ore 

State are in a state of anarcby. Their 
accounts are not being looked into and the 
auditor& have not been able to do tbo job 
that tbey are supposed to do. In respect 
of many of these cooperative societies it 
can be said' that· tbey have "-me' the 
brqding ground- for, curruptinn. Our 
moral values are being reduced and poilu· 
ted and these cooperative societies, are at 
the root of thaI. I know that there are a 
number of coopemliwHocieties wbilli:l- are 
not functioninc< al. aU. All tbat they. h.~ 
is a name pIate,in,Jront' oUhe ofti_ This! 
morning tbe bon. Minister of Food and 
Agriculture was, sayill& with rofer_ to 
the· sale arsugar thllt the.·idia was' to· ailow. 
sugar to be. distributed at. controlled· ratoa; 
and beillll' cbanna,iisod to USOl1l' diloctly. 
through the cooPlllHive. socieliea. And, 
wben the cooperatjve societies are not 
f~ctioning bOW' db YOI4 expect the sugar 
wb.icll is' being allolted to tbe pard: 
~r c!,operative societies to reach tbe 
C;O~UjDer, i!!._ this_ state in the ~ 1-

AGRICUL TVRE (SHRl IAGHVAN 
RAM): There is an Assembly in Nysore 
also. 

SHRI S. M. KRISHNA: Tbe M)IIore 
Minister bas made a statemont that. .more 
than 2000 co-operative societies are not 
functioning in Mysore State. Btlt we. take 
ultimate responsibility for that. If we do 
not take ultimate responsibility, wbo else 
can take that responsibility? 

SHRI JAGJIVAN RAM The 
Assembly there. 

SHRI S. M. KRISHNA: We have 
to give a certain directiW1 to tbe State 
Governments. After all, tbOf lUlQ at the: 
mercy of the Centre; for; for aUotment 
they have to come to tbe Centre; even 
thouah they have their sll@Ilr factorim in 
the co-operative as well as the non-co--
operative sector, ultimately tbe Centre is 
the Lord that decides from Delbi bow 
much ql10ta Mysore Slate is g0in3 to get. 
in regard to sugar. It is tbere that the. 
Centre can bring to bear its inftuenco on 
the State Government and tbey can pul 
tbeir foot down and say tbat, this is,not 
the way to conduct co-operative societies. 
Thus, they have got to pull up tbe adminis. 
tration of co-operation in· Mysore' State. 

With reference to the startina of sugar. 
factories there are lots of sugar plants 
which have come to be uneconomic and 
tbey are very mucb so up in tbe nonb 
particularly in V.P., but down in tbe south 
there is a great potential for tbe expension 
ortbe sugar factories and sugar plants 
panicularly in MlUldya district wbere I' 
come from. There we bave already twn 
sugar factories ; one is a joint-stock 
company and the other is in the co-opera-
tive sector. I must say tbat in-the' cO'-
operative sector, tbe sugar factory is doing 
a fairly good job of it. 

SHRI JAGJIVAN RAM: TJjat is 
also ill' Mysore State. 
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SHRI S. M. KRISHNA. We have 
made another application to start one 
tnore sugar plant in the co-operative 
sector. That has heen pending for-I 
should be fair to the Minister, and I 
would not say, a fairly long time, but-a 
cbllsiderable length of time. I would 
request the hon. Minister to take an early 
decision with reference to the application 
that has heen made by the Bharatiya 
Sahakari Sakkarai Society ... 

SHRI JAGJIV AN RAM If tbey 
raise the finance, I will give the licence. 

SHRI S. M. KRISHNA: They have 
given an undertaking that they are going to 
raise the finances, and, therefore, the hone 
Minister can give the letter of intent to 
them. 

SHRI INDER J. MALHOTRA: You 
are saying that your idea is to give a 
chance to those Members who have not 
spoken at all so far to speak in this 
debate. Why should you treat this subject 
so poorly? 

MR. DEPUTY-SPEAKER: I am not 
treating it so poorly. After the ten-hour 
debate is over, when the hone Minister 
replies, the time taken by the hone Minister 
of State who intervenes now will be taken 
into account. So, hone Members need not 
complain about that. 

SHRI K. N. PANDEY (Padrauna): 
You say that you are going to allow those 
Members who have never opened their 
mouths. I would submit that they will 
never open their mouths ... 

SHRI JAGJIVAN RAM: 
give that letter of intent. 

I will MR. DEPUTY-SPEAKER: That is 

SHRI S. M. KRISHNA: Anyway, I 

not correct. The hone Member ought to 
realise ... 

would like him to consicier this also and SHRI SHEO NARAIN: We should 
thereby belp us. also be given chance. 

MR. DEPUTY-SPEAKER 
Shri Annasahib Shinde. 

Now, 

SHRIINDER J. MALHOTRA (Jammu): 
Before you call the hone Minister to 
speak, may I know how much time you 
are going to allow him? 

MR. DEPUTY-SPEAKER; About 20 
to 25 minutes. 

THE MINIStER OF STAtE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHlNDE): I shall try to finish in 20 
minutes. 

SHRI PILOO MODY (Godhra): How 
much is the hone Member prepared to 
allow him 7 

SHRI INDER J. MALHOTRA: About 
10 minutes. 

MIl. DEPUTY-SPEAKER : The House 
should realise that I am trying to accommo-
date in this debate particularly those 
Memhers who have never had any opportu-
llit)' to apeak ... 

MR. DEPUTY-SPEAKER: Shri Sheo 
Narain is speaking almost every day on 
every subject. He is a very prominent 
Member of the House ... 

SHRI SHEO NARAIN: Therefore, 
you should give me chance to speak. 

But this is the way you are behaving 
with us. 

'1i ~ 'lift m (¥.~) ~ 
~ mft 1ft ~ ~ ~ 1!il 1ft1Iil 
~~I 

SHRI SHEO NARAIN: I would 
raise the question of quorum then. Let 
the House go on without quorum. 

SHRI ANNASAHIB SHINDE: Mr. 
Deputy-Speaker, naturally some hone 
Members are anxious to speak and I will 
not therefore, take long. I hope I will 
not cause them inconvenience. 

A number of hone Members have parti-
cipated in the debate and made very 
generous observations about the function-
ing of the Ministry, especially the present 
POIitJOD . of crops 10 OUI coulltry. "1 &Ill . 
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thankful to all of them. I must also take 
this opportunity to thank the many hon. 
Members of this House who visited 
Kamal, Ludhiana and IARI a few days 
earlier. I am glad politicians, VIPs and 
MPs have started taking interest in re-
search organisations and production pro-
grammes in the farm. I convey my 
sincere thanks to them. 

A number of points have been made by 
hon. Members. As the time at my dis-
posal is very limited, I may not perhaps be 
in a position to cover aU of them. Since 
my senior coUeague would be replying to 
the debate, I seek the indulgence of hon. 
Members if I do not cover some of the 
points touched on by them. 

Shri S. M. Krishna preceded me. At 
least he was good enough to say that in 
Mysore a co-operative sugar factory is 
going on well. I am glad he has made 
this observation because aU aiong he has 
been trying to make out that nothing is 
going all right so far as food and agricul-
ture policy is concerned. At least he was 
generous enough to say that there is a co-
operative sugar factory which is working 
well. But may I tell him that this is be-
cause of Government's policy to encourage 
co-operative sugar factories in India. I 
do not want to deal with this point at this 
stage, but since he made the point that 
everything is wrong concerning Govern-
ment's food policy, I would like to tell 
him that in the last two years we faced 
very difficult conditions and but for the 
appropriate policies followed by Govern-
ment, I do not think we would have been 
in a position to avert a major disaster, as 
we have done, in our country, 

This year has been a very favourable 
one from the point of view of climate. 
Our foodgrains production is likely to 
exceed 95 million tonnes. Cotton produc-
tion is likely to be 20 per cent higher· than 
1966-67 and is expected to touch the 1964-
65 level. Even in regard to jute, the pro-
duction is likely to exceed 63.6 lakh 
bales. 

But the point is: what are the factors 
which have led to this result? Dr. Karoi 
Singh was good enough to say that 10 per 
cent credit should be given to Government 
for the higher production. I will not go 
nto percentages. But may I submit that 
~iI Dot only CavQurable weather. ~Ule of 

and Co-op.) 

which we are going to have a very good 
production ; no doubt, favourable weather 
is an important factor in our conditions, 
but we have had similar years of f<l¥oura-
ble weather and stilJ not such good pro-
duction. For-instance, in 1964-65 we had 
a very favourable weather, but even then 
our production did not exceed 89 millions 
tonnes. Similarly we had good weather in 
1958-59 and 1961-62, but our produl'tion 
did not exceed 78 or 82 million tonnes in 
those years. So definitely some deliberato 
human efforts have contributed to our pro-
duction. We should try to make an effort 
to find out what are those factors which 
have contributed to this higher production. 
If we analyse them properly, we will be 
able to attribute it to appropriate policies 
of Government. I have no doubt in my 
mind with appropriate policies in future 
we shaU be in a position to attain self-
sufficiency in our country. 

The first element, according to me. is 
a very enterprising class of farmers coming 
up in our country, in all parts of it. This 
is a very encouraging fact. 

SHRI PILOO MODY: 
they coming from ? 

Where are 

SHRI ANNASAHIB SHINDE If he 
will go with me, I am sure he will be con-' 
vinced. I am prepared to take him round, 
and being a sincere and honest hon. 
Member, he will be convinced about my 
argument -if he accompanies me. 

lt is such a healthy . sign that young 
farmers are coming forward everywhere 
who understand the importance of seed, 
how fertiliser has to be applied, how irri-
gation management has to be made, what 
plant protection measures are to be carried 
out etc. That means they understand all 
the essential elements of modernisation of 
farming, and this is happening from 
Kashmir to Kanyakumari. Never before 
in the history of our agriculture have we 
seen such enthusiasm as we see today 
among the farmers. 

Secondly, I would also like to mention 
that in this the price policy of the Govern-
ment has also played a very important 
role. Many hon. members have said that 
the farmers must get a remunerative price 
I entirely share that sentim,nt be=au,e it is 
sqc4 an important ele~t. anti tho ~. 
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periellQe all over the world indicates that 
IIDleas the farmers are assured a remunerative 
pri<le, production of agriculture cannot be 
eml1lred in the long term. Therefore, it 
has been the e/f)rt of the M Government 
India to see that the prices which are fixed 
from time to time are remunerative prices. 
We mlY have some dispute whether a 
particular price is on the high side or low 
side. but if we examine the structure of 
1964-65 prices and the prIces declared by 
the Government of India in 1967-68. hon. 
members will be convinced that it has been 
the e!l'ort of our Ministry to see that the 
farmers are given reasonable price and 
that they get their due share. so that there 
is the necessary incentive for them to 
eegage in more intensive farming activity. 

For instance, the Agricultural Prices 
Commission suggested a price range for 
wheat between Rs. 66 and Rs. 73. while 
the Government of India has taken a 
decision to fix the procurement prices bet-
ween Rs. 76 and Rs. 81. Whatever may 
be the shortcoming in this. to my mind 
this is every reasonable price. because, after 
all. we have to balance the interests of 
various sectors, but we have to give 
priority mainly to tbe interests of the 
farmers and this has been decided from that 
angle. 

The other important factor which has 
contributed to production is the contribu-
tion of science. our scientists and our 
research organisations. As the House is 
aware. we have reorganised the Indian 
Council of Agricultural Research. we have 
made it an autonomous body. That is 
not the only important point. The most 
important point is thlt we hlve now co-
ordinated all India research projects. We 
have been carrying on rc,earch in this 
country since 1929 onwards, but it was not 
properly co-ordinated. Some research 
activity was going on under the aegis of 
the apicultural dellartments of the State 
Oovenllncnts, there were some agricultural 
colleges carrying on this activity and some 
research activity was being carried on by 
the Indian Council of Agricultural 
Research. But now. whatever may be tbe 
adm,inilltrative conuol. aU the _carch 
activities in thill country are co-oFlliaated 
under the aeaies of the leAR. It has had 
~IWII a ~hh)' i~~ s\j~ a I99d ~eQ 

that what took 11) or 15 years before we 
are in a position to achieve in five or six 
years. The impact of selence is so lreat 
that all over the country farmers In 
thousnnds turn to research institutes and 
scientists, they meet tbem. th<!y make 
enquiries. 

Many hon. members have complained 
about the prices of seed. How has it hap-
pened? The farmers have becOme so 
knowledgeable now that as soon as a new 
variety is evolved by the scientist. even be-
fore it is released, they try to get some seed 
from it. Many times, farmers who have 
got some seed because the trials took place 
on their farm, do not actually return the 
seed to the Inatitute, b.t pus it 011 to other 
farmers. There has been such a craze for 
new seeds all over the country that I atn 
told that some farmers purchase seed at the 
rate of Rs. 2100 a kilo. I am not trying to 
justify thi., but the point is that t his new 
awakening among the farmers about new 
seeds is a very healthy sian. and we have 
to see that our fanners are ensured good 
seed. I have no doubt that with the esta-
blishment of the National Seeds Corpora-
tion we are taking care to sec that the 
necessary high yielding variety seeds are 
made available to farmers at reasonable 
prices. 

We have also passed a Seed law and we 
have framed rules in consultation with the 
State Governments and We shall enforce 
them shortly. I should like to ask for the 
co-operation of the hon. MeJllbers in the 
enforcement of this Act because all the 
future development of agriculture is going 
to be based on good and improved seed. 

We have eight agricultural universities. 
one each in Punjab. U.P .• Mysore. Andhra, 
M.P., Orissa, Rajasthan and West Bengal. 
In Maharashtra they have passed law. Bihar 
and Kerala have taken the initiative to 
draw up project reports. Assatn also has 
drawn up a Bill. May I assure all the 
State Governments that we' want at least 
one agriculture university in each State 
and the Indian Council of AIri~ultural 

Raearch aad the Goveramcnt of India are 
prepand to IUPpott and finanClO them 
aC4l8rdia. to a set pattera. 

IHIU YAMUNA PMASAD MANDAL 
(~): PIle t9 YOrJ I&d V{lDItiUoIIs· 
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and financial stringency the Bihar Govern-
ment cannot do this. 

SHRI ANNASAHIB SHINDE: We 
shall try and see what we can do. I am 
prepared to send some officers to look into 
this matter. 

We a re going to have a very important 
organisation called the nuclear research 
laboratory in the leAR in co-operation 
with the Bhabha Atomic Research Centre 
and we are going to use atomic power and 
nuclear energy to develop our agriculture, 
which is going to be' a very important 
development in our country. 

A number of Members complained 
about the availability of tractors, improved 
i mplemcnts etc. I know there has been 
some difficulty in regard to the supply of 
tractors. Ultimately the problem will be 
solved only by increasing indigenous pro-
duction. We arc taking it up with the 
Industry Ministry. The indigenous pro-
duction is gradually going up, from about 
7,000 last year to more than 10,000 tractors 
this year. The licensed capacity is 30,000 
tractors per year. We have delicensed the 
tractor industry. We want more and more 
entrepreneurs to come into this field to 
manufacture tractors and improved agricul-
tural implements. 

SHRI RAGHUVIR SINGH SHASTRI 
(Baghpat): What about light tractors ? 

SHRI ANNASAHIB SHINDE: Even 
in regard to that, a public sector project is 
under the active consideration of the 
Government of India and if private parties 
come forward, Government wiJI be prepared 
to encourage them to undenake the manu-
facture of the tractors of lower horse power 
range. Next year we are importing about 
3,000- 4,000 tractors and according to tbe 
programme given to us by tbe manufacturers 
about 16-17,000 tractors are likely to be 
produced in our country. This is a sector 
whicb had been lagging behind and it needs 
a big push. There is now more and more 
demand for macbinery and tractors. 

In order to give good seed to the far-
mers, we are going to have big seed farms, 
one in each State. We bave already esta-
blisbed one in Orissa. A number of other 
proposa~ ~ under Il~iv~ ~oJlSj~ratiOG~ 

Availability of good seed would be ensured 
when these come into existence. 

SHRI BtrrA SINGH (Rupar): Dis-
tribution of seeds should not be done 
througb private parties; they make money. 

SHRI ANNASAHIB SHINDE: "'e 
cannot completely ban the distribution of 
seeds by private parties. The national seed 
corporation is helping through its certify-
ing agencies and we are also encouraging 
tbe State Governments to bave tbeir own 
seed corporations and their own certifying 

,agencies. 

I hope the State Governments will exer-
cise their discretion in seeing that the far-
mers are belped so that proper certifying 
agencies are established in our country and 
proper organisations come about in tbe 
States for making seeds available to the 
farmers. 

Many bon. Members have rigbtly stres-
sed tbe importance of minor irrigation. I 
entirely share the view that minor irriga-
tion is very important because, first of all, 
as soon as we bave minor irrigation pro-
jects, we get quick results as compared to 
tbe major or the medium projects. And 
bon. Members will be convinced tbat we 
bave been trying to see that more and more 
funds are made available to minor irriga-
tion projects. For instance, during the 
first Five Year Plan, only Rs. S4 crores 
were provided for minor irrigation. Dur-
ing tbe second Five Year Plan, Rs. 140 
crores were provided. During the third 
Plan, the total came to tbe figure of Rs. 377 
crores. Hon. Members will find that in 
1966-67 alone, we spent about Rs. IS2 crores 
on minor irrigation both from the plan 
sector and tbe institutional sector. 

AN HON. MEMBER: How much 
was raised from the States ? 

SHRI ANNASAHIB SHINDE: He 
can enquire from the States. Minor un-
gation programmes in all the States are 
going on very well. We sbould not be 
unnecessarily criticising the programmes 
which are going on very well. In 1967-68 
we spent about Rs. 171 crores and it is 
proposed to spend about Rs. 222 crores in 
1968-69. So, it will be seen from this that 
as compared to our approach to this pro-
b~~~ ill the paSt W~ ~~ ~v~ Illl>lC 1Ijl~ 
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more importance to minor irtigation pro-
jects. I have ao doubt tbat iJr the years 
to come it will be the effort of illY Mtai8tty 
and the Government af lDdia to see tltat 
minor irrigation gets its due place in the 
financial outlay. pravided. 

Some hon. Members raised tbe point of 
crop insiltanct. I have no doubt in my 
mind that in our cOllntty crop insurance 
is very iin;l:>rtant and that is why the 
Government ot India has accepted in princi-
ple that there should be a provision for 
crop insurance. Already a Bill has been 
framed in cGDSuitation witb the Law Minis-
try and that has been c:irculated to the 
State Governments. It toot sometime 
before we rcc:eived the COJIIIIIeDIS from the 
State Govemmcob. But now we haTe 
rccllived the c:ommeats of the State Govom-
ments and the matter is before the GG¥Cm-
ment and I think we may take a decision 
on this matter very soon and we will be 
coming beibre the hon. House for translat-
ing it into law. 

SHRI S. M. KRiSHNA: Have all the 
States agreed ? 

SHRI ANNASAIttB SIIINOll: Not 
all, bUt nobody has objected. Ultimately 
the States wiII have to iinplenienl it. 

SHRi RANDHtR SINGH: they are 
hurdle-makers; you go a head with it I 

SHRI ANNAsAHIB SltINDE: Sild 
Ranjit Singh Iilade a point about the tndian 
Agricultural Service. About this also, as 
far as the MiniStry of Food and Agricul-
ture is concerned, we are ot tlie vIew thai 
we must have all tndiaii Agriculhiral 
Service. and we have accepted it in princi-
ple. But in tbis also the concurrence of 
the State Governments is necessary because. 
as the House is aware, agriculture is a State 
subject. 

Then, a point bas bee\! raised wJret?rer 
there Is adeqUate storage facility in '1M 
country. I know tllat storage facility Is 
very importam 'and in the yean to c'Otne, 
when 1m volume of 'production \s \i\:~ to 
be more and more, the .ton:le facilitieS lITe 
likety to a~l1me 'cotl!ridetil'ble !ftIpot'tatJce. 
Bdt 'eVe/I now. btln. Membtni need 11M triM 
!I1!'t 'f~'ts 'thi~ ~ ar, ttO\ tm4n, ~tllite 

storage facil itles at least for the currem 
year. because in tbe Slate and the Central 
sktnrs, We have at the moment a stcmtge 
capacity of t.2 million tonnes and at least 
6 to 6.4 mTIlioll tonnes are available for 
storing food. In the immediate future 
there _I 1181 be any difficulty, but In the 
long run we are leok.ing to the proltiem 
and W. tire trying te undertake a new pre-
81'8l111T1C for "avln, additional storallC capa-
city in our cOlIDtry. 

I do not want to take much time of 
the House, because some more hon. Mem-
bers want to participate in the debate. I 
am thut.ful to you for giving me this op-
portunity. 

SHR.I K. M. ABkAHAM (Kottayaml :. 
Sir, When I rise to participate in the dis-
cussion whiCh concerns the most vItal pro-
blem which confrents our country today. 
my heart ~ out to the millions of Indians 
who do not get a square meal a day, parti-
cularly in my State, which is the biggest 
deftclt State in tbe Union. It is a tragedy 
of our social system and economic life that 
tbis should happen after 20 years of inde-
pendence. I could show beyond any sha-
dow of doubt bY quoting irrefutable statis-
tics that during the last 20 years, a vigorous 
and concerted effort has not been made to 
tODe up our qricultural production and 
gear it to the needs of the nation. Out of 
the cultivable land, only 45 per cent is 
sown up to this date. Out of this 45 per 
cel11 of sown land, only 15 per cent is sown 
more than once. The increase in produc-
tioll is only 1 grams per capital. Yet, we 
speak df bumpt:r crops and achievini selt-
sufficiency within two years. 

OtIvenlment 'pieDl Its. 1519 ttottS 
sin~ 1951 on major and medium irrigation 
projeets. but more t\lan Its. 2~ trOTeS on 
tbe imjlort of foodgi'aiJts from U.S.A. undet 
PL 4W. Had thn amount b~ lIsed ror irti-
gati~ pI1J11O-. our dependence on borrowed 
food 1Vouid haw ended. Out of the tOlal -of 
351 fBiRion ire_ of land under cultivation, 
we are havinz only 88 million acres under 
irrillation. The rest is left to the mercy 
of nature. 

llIc:11e telling facta open Oll'r eyes to the 
bMer reM", ht the ~s <1Oft!I1IlI1tbt 
blli! ~ feN ~oJlk:y 111 -n. Shti ~ 
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Ram get on to Railways from Communica-
tioAS aud travelled 011 to food. Wberever 
lie went, he made a _ of it. 

'Ibere has beOD no coordinated approach 
with regard to the impiementatioo of a 
national food policy. Nationalisation of 
food trade is a demand raised by the people 
many a time. The Government is not dar-
ing to do it. The middlemen in tfte food 
trade an: appropriating the bulk of the pro-
fit in food trade. During the crop season, 
they accumulate large quantities of food-
grains at a cheaper rate and then sell it to 
u..: cons~rs later at a bhl;ber price. 

Since the Government was not sincere 
in food trade, they started the Food Cor-
poration of India with a capital of Rs. 100 
crores. But they procured only 3 per cent 
of the needs of the people. They arc not 
ready to procnre the surplus food from the 

. swindlers of the surplus States, who are not 
wliling to part away with the~. The 
deficit States suffer and starv~n ~ the 
rewlt. 

Now, I come to the white ~epltut of 
this Government PQlicy-the FC!. The 
administration expenses- ·the wage bill- of 
FCI last year came to Its. 2.25 
cr_. 20 t9J)-heavy ~iaIs of the FC! 
are .act,t,ina a salal:y over B.s. 2OQO a IDOIlth. 

1!'.3Q !trs. 

[Sbri G. S. D",IIoII ;n me Chair! 

The ChaiFman is pIlting Rs. ..eoo per 
mensem. The maintenance cost .,f buH-
~ in 19ti6,67 alOlie C:OIDCII W lb. ~ I"khs 
jlJ\d tlJe maintQllaDP! cost of theU ,,~ 
COllies to lls. 50 ~khs. ;p.e rqlllt III 
,odo"",s ~ to Rs. 40 I~s. Tbe l'~ly 
prO<:\\feJl!lCllt llLr8\l1 of the Foo"~", 
~ of lndi" is Wl1¥ Wt million .~ 
~'liDd ban<lil'Oo.ts Ol\t tbroll&h iI!I 
,o<\own.s ¢ne l!Ii.\lion tl/nnC5. Sir, ,the ~ 
Corporation of India is a di&g,~ lIII'i 
shame to OUr public undertakings. Its 
failures are en\linee,red by the Govermnent 
with a deliberate cQDspiracy to tar t/le 
public undertakings. If the Food Corpora-
tion of India has helped anybody, it ba~ 
only 'helped the rats and bandicoots and 
the bandicoots in the Government. 

Tke basic factor in agAcvltuJe is 1M 
Wwn4r.od4en bard-working ~t _ 

India, and no a\lricultural programme will 
~1Ij:CCCd till be i, liberatcd from the yoke 
of fel,l~. Land reform alODe can 
release new energies in a productive 'Y~. 

I come froUl a State which is having 
the highest dcJIsity of popUlation. For the 
fiIJl time in hii/or)' the Communist Govern-
IIICIIt t~ele introduced a Land Reform Act 
iIOI 1957-59. But tl)e implementation of it 
wa, ¥.botaged by the Congress at the 
Centre by di~missjll8 the Ministry. After 
the elections, wl;1en tbe CoIl8ress came to 
power, '!Vith its brutal majority, it DOt only 
sctapped away that Land Act but also 
brought a B.eactionlll'Y!.aDd Act or land 
reform. 

SI:IRI INDERJIT MALHOTRA : What 
is happening now? 

SHRl K. M. ABRAHAM: You can 
&cc that m .the Dear future they will be 
brin(liug au .. Laud Act. 

SHRI RANDHIR SINGH: You have 
forgotten your reforms now. 

SI:IRI K. M. ABRAHAM: I would 
like to .a~k S,hri Iagjiwan Ram, has the 
COI)~S Ministry In any State where tbe 
Con~s. are in a majority or during the 
last so many ye\1TS during whiCh they have 
been runnjDg govet:Dments in tb,e States 
fO\lDd it possible to bring a p~ogressive 
\iUld ,reform? . 

SI:IRI JAGJIVAN RAM: Everywhere. 

SHRI K. M. ABRAHAM: I warn the 
Qov~t ~ the ~s of Jndia are 
~ .. t<;> ,o/era.ll: this no~ru;e. Your 
pelicel;oLlWs MId te;>.c..gas ca~ help you 
auy;f1,J[rtb,er. 

Almost everyday on the floor of this 
House mere t;'lk of intcrgration, unity, and 
onenj:Ss is heard. But, Sir, how can you 
achieve unity when une part of the country 
is starvilla, when the Government is making 
II ,seditious attempt to bring politics in 
{oS/d? 'rhose Slates which have elected 
non-Congress governments are being dis-
criminated" against by not supplying them 
adequate food. 

....y.I come to ,the !\tate of alfairs in 
lIlY Spec. Y caleroay I ..,t a telex message 
..... ' ,dle j100d MiaisUr thCl"C,S\Uimati 
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K. I.. Gouri. I would not take much time 
of the House in reading tbat message. It 
re;lds like tbis : 

"During tbe year 1965 the Govern-
ment of Kerala received 9.11 lakh tonnes 
of rice from the Central Government. 
The quantity of rice received in 1966 
was 7.61 lakh tonnes and in 1967, 5.41 
lakh tonnes. the quantity of rice 
distributed as ration during the year 
1967 was 6.13 lakh tonnes. The differ-
ence in receipt and distribution issue 
in 1967 was made good from tbe paddy 
procured from tbe State. The quantity 
of wbeat distributed during these tbree 
years was 3.12 lakh tonnes, 3.03 Iakb 
tonnes and 4.55 lakh tonnes respec-
tively". 

"The quantity of rice and wheat 
allotted to tbe State and received in tbe 
State from tbe beginning of January 
1967 to the end of December 1967 are 
as follows :" 

am not going to read tbe figures 
for every montb. I am readi.ng only the 
total. The total allotment of rice is 627,007 
tons and actual receipt is 540,758 tons. 
The total allotment of wbeat is 367,200 
tons and actual receipt is 453,356 tons. 
The figures for the period January 1968 to 
Marcb 1968 are as follows-here I am 
reading only tbe total-allotment of rice 
is 190,990 tons and actual receipt is 136,800 
tons; allotment of wheat is 127,500 tons 
and actual receipt is 108,100 tons. Tbe 
message goes on : 

"On account of tbe inadequate 
receipt of stock full ration could not 
be supplied throughout tbis period atop 
from the beginning of March 1967 till 
20.5.1967. Government issued ration at 
the rate of 160 grams of rice and 90 
grams of wheat per adult per day atop 
from 21.5.67 to 3.6.67 tbis was reduced 
to 80 grlUDS of rice and 160 Bruna of 
wheat. But tbe rate of ration was 
raised to 120 grams of rice and 160 
grams of wheat from 4.6.1967 to 8.7.1967. 
Stop during these' months Government 
also allowed the people to draw an 
additional quantity of 80 grams wbeat 
if they wanted in order to make up tbe 
short supply in rice stop. During the 
last week of December bcinB Christmas 

and Ramzan week the rate of issue of 
rice was enchanced to 120 grams stop 
issue of wheat continued at 160 grams. 
But the additional quantity of wheat 
.. I1owed to draw was reduced to 40 
grlUDS stop. Durisg the first week of 
January 100 grams of rice and 160 
grams of wheat was issued per adult 
per day and those who wanted addi-
tional wheat were allowed to draw 60 
grams to make up the sbortfall In 
rice ... " 

am not going into all the details 
for want of time. 

"The price of coarse rice was not 
revised stop. The price of other varie-
ties was revised as foIl ows : 

Medium 84 pies to 85 pies per kg. 
Fine 97 pies to 110 pies per kg. 
Superfine (2) 102 pies to 115 pies 

per kg. 
Superfine (I) 110 pies to 125 pies 

per kg. 

Superior Basmathi 135 pies. 
Wbeat 55 pies to 67 pies per kg. 
The enhanced price is met by Govt. 

and it is not passed on to consumer." 
Because the enhanced price is not 

passed on to the consumer, the State 
Government is suffering a loss of Rs. 25 
crores. I feel Ihat the Centre is bound to 
make good tbat subsidy. If the Centre is 
not going to rccoupe that subsidy, naturally 
tbe state exchequer will bave to bear it. 

I feel that it is the duty of the Central 
Government to allot to the State of Kerala 
75,000 tons of rice every month. If they 
are not going to give us 75,000 tons of rice 
every month, then they must allow us to 
purchase it in tbe open market outside tbe 
State and continue the subsidy to the tune 
of Rs. 25 crores. With these remarks, I 
conclude my speech. 

SHRI G. S. MISHRA (Cbhindwara): 
Mr. Chairman, I rise to support tbe 
Demands of the Food and Agriculture 
Ministry. I contend tbat tbe problem of 
India's agriculture, now, has not remained 
confined to agriculture alone; it bas 
engulfed the whole social order, the eco-
nomy and tbe body-politic of India. The 
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result is that the very roots of democracy 
have been shaken and our independence is 
exposed to danger. For occupation and 
livelihood of 80 per cent of India, completely 
depends on agriculture and the under-
developed economy of the country and that 
too of the rural society, which constitutes 
the bulk of India, is the root cause. The 
gap between the rural and urban India has 
widened too much. The urban society has 
become so rich that it squanders money 
over all sorts of smuggled I uxuries and 
liquors while the villagers could be seen 
standing in queues before the recommending 
authorities and co-operative banks for 
petty loans of a few hundred rupees. 

The tragedy of the development of this 
disparity is the resu It of faulty planning 
and administrative approach. Due to more 
stress on industrial development the 
administrative machinery has turned to be 
import-minded because there lies the un-
earned money for the officer, the business-
man and the industrialist. And uWmately 
PL-480 has become more important than 
our own agricultural resources with our 
administration. 

Giving less attention to development 
of agriculture, the administration remained 
concerned with collecting and providing at 
cheaper price the foodgrain from the far-
mers. The increased cost of bullocks, 
their maintenance, labour as well as other 
necessities of agriculture and those of the 
farmers added to the cost of agricultural 
produce. The administration never bothered 
to fix the price of the farm produce after 
taking into consideration tbe cost struc-
ture as it was never an object of tbe 
administration to bring down the cost of 
farm producing methods. Therefore, the 
introduction of modem technology was 
never pressed into our agriculture. It is 
why industries to cater to the requirements 
of agriculture could not develop in the 
early years of independence. 

I have already mentioned that the 
actual cost of produce was never taken into 
consideration for fixing the prices. It 
ultilflately resulted in the change of crop 
pattern leading to uncontrolled agricultural 
cropping by the farmer. It resulted in less 
production of foodgrains and added by two 
droughts in some parts of the country, 
dearth of foodgrains becatne very acute and 
rampant. The prices of foodarains soared 

to unexpected maximum and the farmer 
surrenaered the minimum to collection of 
levy but actually sold the produce to the 
consumer or to the smuggler at much 
higher price. Only by resorting to this 
practice he could make some money which 
he wants to invest now in farm machinery, 
tractors, fertilisers, better seeds at any cost. 
In spite of this, the tragedy is that the 
administration has not learnt any lesson 
and has fixed the price of the agricultural 
produce without taking into consideration 
the cost. Hence, again the unremunerative 
prices would again start and end in tbe 
same vicious circle. Those farmers who 
want to purchase tractors and other farm 
macbinery which would help more produc-
tion at less cost and labour are not at all 
being helped, instead the import of tractors 
bas been restricted and the farmer is being 
forced to purcbase the first requisite, the 
tractor, its spares or even tyres, at more 
than double tbe price in the black market 
being helped to develop and flourish 
under the shadow of the careless bureauc-
racy which is more interested in PL-480 
imports than stressing tbe development of 
our resources. This is tbe time wben all 
resources should bave been made available 
witb every incentive and encouragement. 
If this opportunity is missed, it will be 
missed for ever and we will never be 
excused. 

The root cause of the failure of agricul-
tural development is the policy of price fixa-
tion and I am sure, nothing would be done 
to redress the mistakes done in the past. It 
is not only my opinion but tbat of our 
Minister, Shri Annasahib Shinde. He has 
tnentioned in one of his books :-

"In India proper attempts to as-
certain cost strncture of agricultural 
produce has never been made. After 
independence whatever attempts were 
made in this direction were ineffective. 
The agriculture is the main occupation 
of the people of India, and it is very 
sad to witness the plight of sucb an 
important constituent of Indian eco-
nomy. The election manifesto of the' 
Congress Party and often repeated 
statements of the Government and 
reports of tbe 5-year plans always 
expressed to give remunerative returns 
to tbe farmers for his produce, yet so 
far any effective machinery bas neitber 
been sc:'. uP. nor tbere ~ auy cb_ 
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for this. This is the rOQt .cause of 
imbaiaJllle in the Inflian economy". 
last DOW, tbe Ilon. Minister, SIlri 

ADDasahi .. 8ilinde, said that tbe Commis-
sioo for ·futing tbe grain price, bas done 
s~hin&. But I thiM: they have also not 
taken ial.o consideration the cost structure. 
Tile Agricuhure Price Commission is merely 
Ul e)IC wash. The prices announced by 
tile CorJuuissil>ll. are irrational, impractical 
and detrimlmtal to the interest of the 
fanne:r. 0 .. of the total Naoonal income, 
u.out 51 per cent comes ffOlll agri-
culture and so also 53 per cent of our 
eaplKt vade comes from agriculture. If 
the cost of IIroduction in agrielllialral 
commodities is reduced, ... hich can be 
aehiewlcl after ascertainiac tost required, 
..,wally, tlte mal8in of profit· will be more. 
Natio.oal iacome would, naturally, increase 
~d the expert trade would 10 up. 

There is no doubt that use of farm 
machinery and tractors will cut the cost 
and alsO increase tbe production. Again, 
it will bring more area under better far-
ming condition and tbe farmer will get 
more time to develop other faculties. But 
present conditions of farm machinery and 
tractors is very deplorable. The total 
number of motor vehicles in India is 
9,06,000, private cars number 3 lakbs and 
tractors only 58,000. But actually in agri-
o.!turc, !!Ie .number i. only 34,OOO-about 
3 IICr c:ent of total motor vehicles Bombay 
city has IIIOre can than tract .... s in IIg<,i-
cuItw:e .f ,the wbek: of India. This is our 
davelopmeat in farm machioory. 

Similar is !be condition of fertilisers, 
pesticides and wecdicides. The whole pro-
duction and availability of fertilisers can 
only be I(} kg. of nitrogen and 2 kg. of 
phosphorus per acre, a miserably shocking 
progres)l, which will require centuries to 
become self-sufficient in this most important 
requisite of our agriculture and tbe price 
offt:rtilisers is the hipest in tbe world. 
It naturally affects tbe cost of production. 
This adds to injury. 

Tbc irriplion aDd · .. ",wer ~tute 
Vcr;f ~saat faetoN in agriculture. But, 
at p~nt. Olll SUIte of ajJa~ is shocking. 
We are irtiaAu.. only 27 per gmt of our 
crQP1*II~ Ibie incl\ldes all trligalion 
f~i_ IllllUlabill befOle tho lluiepeaduce. 

Itt resaUd to power tiupply. 10 per cent 

of rural electrification has been achieved 
within two decades wbereas the State like 
Madhya Pradesh, having highest cropped 
area, next to V.P., could not acbieve even 
2 per cent. Not only tbis, about 80 per cent 
of !be. whole power produced goes to 
indu8try and domestic luxuries and the 
remaining 20 per cent for rai. way traction, 
street-lighting and irrigation, etc. This is 
the treatment meted out to 80 per cent of 
India. 

Concluding, I must thank the agricul-
ture research workers for the advancements 
in the field of seed genetics. But without 
proper tilling, proper application of ferti-
liser, insecticides, irrigation facilities and 
profit margin, our progress, in tbis field, 
would be of little value. Our farmers would 
continue to be exploited, in politics, on 
sentUnental grounds unless concrete eff<lrU 
are put up to bring out lbe peasantry Ollt 
of poverty and drudgery. The exploitation 
of this nature is threatening the very roots 
of "ur democracy. Improve the condi tio\18 
of agriculture by time saving, more prodll-
cing devices and see the wonders the 
farmers would create. 

11ft "'f'I' v;it m (~lTfq) ~
~ ~, "JI'Rq ;oft ~ ~~, ~ it 
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SHRI INnER 1. MALHOTRA 
(Jammu); Mr. Deputy-Speaker, Sir, I am 
lIory sorry to say that an elemellt of non-
.nOUIDeSS and politics has been introduced 
in the Food and Agriculture debate. My 
hon. friend, Shri Abdul Ghani Dar spoke 
just now and J never heard a word, I 
never found any observation in his speech 
regarding the agricultural situation in this 
country and any suggestion to the Govern-
ment as to what they should do for 
improving their agricultural policy. 

J would like to associate myself with 
the sentiments expressed and tributes paid 
by the Minister of State, Shri Annasahib 
Shinde, to our agricultural workers and 
farmers of this country. 

MR. DEPUTY-SPEAKER: The hon. 
Member may resume his speech on Monday. 
Now we may take up Private Members' 
Business. 

16 hn. 
COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

Twenty-seventh Report 

'l't ~ ~ (~fu;<;ft): 
~l1#,~,it~lfW~ ~ ~ 
~ tj-HIVliRT ~ ~ ~ if'fT 
~ ~rlift mma- ~ 27~ ~~, 
;;rr 10 ri";;r, 1968 ~ ~ if W ~ 
'flIT 'IT, ~~ ~ 1 

MR. DEPUTY-SPEAKER: 
tion is; 

The ques-

"That this House agrees with the 
Twenty-seventh Report of the Commit-
tee on Private Members' Bills and 
Resolutions presented to the House on 
the 10th April, 1%8." 

The motion was adopted. 
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~'n:~~~1 ~ri 
~ 'flIT ~ f.I; ~ "I"'fffT ..". ~ ~ ~ 
;;rrnr'!lT~'fiT~~~ 1 
~ ~ '1ft <r~ 'n: ;;rrnr ~ .n ~ 
~;r ~ ~ "Illf 'n: ~ ~ ~1 
~'IT 'I 

if.t '1ft ~m ~ ~ ~ mr·1IIt 
~~""'~'!lTwftfif;~ 
lfiT "Illf ~ <mf WIT iifTlf, ~ "fI1f 
<mf~~ m ~ RIfT "1111-1 
~ lffi' 'fT1i ~r ~ ~ ~ .. ~ 
~~.wr if tr.fi ~1 ~ ~ l;;r;r 
~"'r~~~ Nor mr ffl 
m: ~.;;mit ~ "Illf ~ f.I;m ~ 'fiT ~ 
tr.fi ~ 11T~ ~mr ~ 1 ttm 'fT1i ~ w.n 
~,;;fm ~ ~~ ~~ 
if "'q,T Ifln 'IT, mrtT ~ ~ il"fft 
~T, ~ ..rW ~r lIT ~f'I;q 
~~ 1 <.ff.A" ~ ~;r ~ 
~ ~ ;r'it{ mr ..n ~ ~1 
;ftlit~1~~~fq;;r!R ~ 
'n: ~ 'IfTlfT ~. If.~ ~m ~~;:-'\' ~ 
~I 

~ m "l"r ~ ~~, m m'Ii 

~ ~ ~ ~ if ~ il:it ~ <r.!'f 
~~;;r~~~~1FT ~;;r~ 'fT1i ~ 
lIT mr'\' ~ 'fflf ~ f"~ ~ ~ 

CONSTITUTION (AMENDMENT) BILL- ~ 1 ~ ~ ~ ~ ~ ~ ~ lIT 

iIfT ~"Wf ~f.q~ ~ ~ furT1f-
SHRI SEZHIYAN (Kumbakollam): ifTli~~if.mr ~~ ~ 11m" ~ ~ 

beg. to move for leave to illtroduce a ~ -'" I- -...:..... -"'---'-
Blllfurther to amend the Constitution of ., • .,. '1>' ~ "'-, ",.i.,,, '1.~"a" ~ 
'lIdia. ~ ~ 1 l:Ift ~ ~~, ~ ~ 

-fPilblhhediD -Oazet=t~::--::p;-f -;In'-dia7.·:--Ex~t-ra-o-rdinarY:-:·-'--'''-, Part-U,- Seciip~-Z~-d;ited 11.4.6s.--

(Amendment of Arlieles 3/A, /68. rtc.) 


